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            …… 

 

 
1. Mr. Sajal Sharma, learned counsel for the applicant no.1 

seeks to appear for applicant no.2 as well. He has filed his 

Vakalatnama. The learned counsel appearing for respondent no.1 

submits that the learned Senior Counsel is unable to appear 

before this Court due to bereavement in his family and 

accordingly seeks an adjournment. Adjournment granted. 

Respondent nos. 2 to 5 are still unrepresented. 

2. List this matter for hearing on I.A. No. 01 of 2023 on 

01.09.2025. 

 

Judge 
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